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S T — . UNIPLY DECOR LIMITED
A\ AXIS BANK LTD. [t A PUBLIC ANNOUNCEMENT Uniol CIN: L65910TN1986PLCO16616
Ajroli, Mavi Mumbai - 400708 {Under Requiafion & of the Insobvency and Bankrupicy Board of India (Insobvency Resolution Process Registered Office: No. 37, T.T.K. Road,
Registered Office : Axis Bank Ltd., "Trishul” -3rd Floor, Opp. Samartheshwar for Corparate Persans) Regulations, 2016) C.LT Colony, Aiwarpet, Chennai 600 018.
TR, Sl A S SRR A i - P FOR THE ATTENTION OF THE CREDITORS OF AUDITED FINANCIAL RESULTS FOR THE YEAR ENDED 31.03.2021

DEMAND NOTICE M/s AL AMEEN GREEN ENERGY PRIVATE LIMITED

[Under 5. 13(2) of Securitisation and Reconstruction of Financial Assets 1. | Name of corporate debitor AL Ameen Green Energy Private Limited (Rs. in lakhs except per share data)
S COTOPERRTINGEOF = NCUTILY SMSFRRL UL SOl (UL SESL VT Baa Z. | Drate of incarporation of corporate debtor | 0TA0/2013 Quarter ended Quarter ended Year ended
with Rule 3{1) of the Security Interest (Enforcement) Rule, 2002)] x - S -— Audited Unaudited Audited
The accounts of the fallowing borrowers with Axis Bank Ltd. has been classified [ | | AU Under wich carporate debtarts. | Particulars udite udite
as NPA, the Bank issued nofice under 5. 13(2) of the SARFAESI Acton the | |- |:|I t‘f‘ e 31.03.2021] 31.03.2020] 31.12.2020 | 31.03.2021 31.03.202
dates mentioned below. In view of the non-service of notice on last known : ':"F'.:r;ir“f 3 "!I::nf i Lo Ba bl A03I0TNZ 01 3PTCO93254
address of below mentioned Borrowers /| Co-borrowers { Morgagors | - E;Jm f’anf':':;_l L3 SE:H; E:[;' - :ﬂ o= 132"&5 — e . Total Income . 580.03 - 4 5,235.50
Guarartars, thi blic motice is b blishied for inf ticary of all . FEss Of INg NEQISSred il an W i Do, REmEsamy ] . .
Tﬁjiﬁufmjﬁﬁmﬁsmﬂﬁm B mf&ig“ﬁ;gf: ; Giﬁfggﬁ:":am principal office (if any) of corperat debtor | Muthial Pat, Chennai - 600001 IN . | Net Profit/ (Loss) Before Tax & Exceptional Items (3,762.53)  (288.38) (281.30) | (4,580.64) (290.23)
called upon to pay to Axis Bank Ltd, within 60 days from the date of publication £. | msohventy mln'tanz\urnmldaia-n respect | 177117201 ) Net Profit/ (Loss) Before Tax (After Exceptional Items) (24,749.02 (288.38) (281.30) | (25,567.13)] (290.23)
of this Notice the armlunts indi_clatﬁdgemv;f due on the datdea tﬂge}ha with future | | g“;*’ﬂgztsadt:bf' — T .| NetProfit/ (Loss) After Tax & Exceptional ltems (24,360.36)  (288.38) (281.30) | (25,178.47) (428.99)
interast at contractual rates, till the date of payment, under the loan/and other slima of closure of msalvency / ¥s) . .
agreements and documants axecuted by the cancarmed persans, As security for resoiution procass Total Comprehensive Income for the period (24,360.36 (288.38) (281.30) | (25,178.47)| (428.99)
borrower's cbigation under the said agreements, the respective assats shown B. [ Name and ragistration number of the § Vaidyanathan .| Paid up Equity Share Capital, Equity Shares on Rs. 2/- each. 244680  2,446.86 2,446.86 2,446.80| 2,446.86
against the name have been charged o Axis Bank Ltd. If the concermned insolvency professional achng as intesm | IBBI Reqgistration Number: IBELIPA-0021P- . : a :
5/ Cob il Moo FBiim s Ll bl PaYRE ckibis rolkaaong | NIOB3472013-202012978 Earnlngs per equity share (Face Value on Rs. 2/-) (Not Annualised)
Auiis Bank Ltd. as aforesaid, then the Axis Bank Ltd. shall be entitled to exercise | |9, | Address and a-mail of the inerim resoluion | Fiat No 5, Ashtalakshmi Apartments, 14/35 a) Basic (19.91 (0.44) : (20.58)  (0.35)
all ar any of the rights mentioned wnder 5 13(4) of the Act and the applicable professional, as regestenad with the Board | Sarangapani street. T. Nagar, Chenral 600 (1T b) Diluted (19.91 (0.44) ) (20.58) 0.35)
Rules antirely at tha risk of concemed Bormowars | Co-borrowars { Mortgagors | Email; vaidyanathanuco@igmail.com
Guarantars as fo cost and consaguances, In terms of provisions mantoned in 101 Addrass and e-mail o be usad for Dacode Resolvancy Indemational Pyt Lid, Notes:
5u1:|—5~31:!in:_m 13 of s2c.13 of tha Act, all you shall nﬂttr_ﬂnsfer by wayl:_:-fsal_e. Iea_&e. comespondance wilh the intedm resolution | 1101, Floge-11, F'Iq1-211. Dz_ua_mal Tu:r.-.'-!:f. otes:
or otherwise any of the asset stated under security referred fo in this nofice professional Z’EE ;"35’3 J“”mir"f'i':!in-:ﬂ";’"m Poinl, 1. Theabove is an extract of the detailed format of Financial Results for the quarter and year ended 31st March, 2021 filed with Stock Exchange under Regulation 33
WRHOHIRHGEIABR SOl Bk 'E;;"i,.fj'rp ::Z;;@: eE::u lircaabian .com of SEBI (LODR), Regulations, 2015. The full e-format of the Financial Results for the quarter and year ended 31st March, 2021 are available on the stock exchange

Mame & Address of 3 webiste (www.bseindia.com) and on the Company's website www.uniplydecor.com.

% Outstanding Amount 1 | Last date for submission of clzims M 22
Bnmemm;g;ﬁ:;f{;uammm in Rs. 12) Classes of credilors, if any, under dause (b] | Not Applicable . The above Audited standalone financial results have been reviewed by the Audit Committee and approved by the Board at their respective meeting
af sub-saction (B4} of seciion 21, ascartained held on 17-11-2021

1. Prashant Pralhad Mane 2. Yashwant|Rs. 44,03, 730/ by the interim resolution professional . . . ,
Pralhad Mane, 6 S-HIG, C-1, 1st Floor, Block | (Rupees Forty Four 13] Names of Insolvency Professionals ideniified | Nat Applicable . Thefigures for the previous periods have been regrouped/reclassified wherever necessary. .
Mo, 1st, Yelahanka, MNew Town, Benglury, |Lakh Three Thousand ba acl as Authonsed Raprazanative of For and on behalf of the Board of Directors
Banglore, Karnataka-560064. And Also At Flat | Seven Hundred Thirty crediors in a class (Three names for each UNIPLY DECOR LIMITED
Mo, 101, on the First Floor, in the building Mo, 1, | Cnly) a5 an class| - - _
of tha society known as "Sadguru Garden A & B | 140092021 (including 14/ (&) Refavant Farms and https:ifinhi.govinhomeidownioads Ke.ShaV Narayan Kanta.mnen'
Co-operative Housing Society Lid.", of Revenue | interest  applied  till (b} Dedads of avthorized representatives Mot Applicable Place : Chennai Chairman & Managing Director
Village- Kevesar, . B, Road, Thane {(Wast}-400 | 14/09/2021 only} plus | ara available & Date :17.11.2021 DIN: 06378064

615, Dist. Thana. And Also At | Turthiar  interest  [(at
C/01004/A1/Sunway  Megapolis  Hinjewadi, | contractual  rate  of Molice is hersby given lthal the Mational Company Law Trbunal has oederad the

Phase 3, Megapolis, Man, Pune-411057. And | interast) Eram commencement of a comporate insolvency resolution process of the AL Ameen Green Enargy
Also At Flat No. A-1/603, on the First Floor, in | 14/02/2021 thereon till Private Limited on November 17, 2021,

the building MNo. 1 of the society known as |the date of repayment The creditors of AL Ameen Grean Energy Private Limited, are hereby called upon to submit
“Sadguru Garden A & B Co-operalive Housing | of lolal dues helr claims with proafl an or before Decarmber 01, 2021 1o the interim resolution profassional al
Society Lid", of Revenue Village- Kavesar, G. B the addrass menbonad against entry No. 10

Foad, Thane (Vest|-400 612 Dist. Thana. The financial creditors shall submit their clasms with proof by electronic means oaly. Al other

HOME LOANS - PHRO32T01619078 Demand Motice: | Date of NPA - creditors may submit the claims with proof in parson, by postor by electronic means.
HTRO12704010516 2000952021 130772021

Details of Mortgaged Property: Flat No. 101, on the First Floor, in the Date: November 21, 2021 IRP 5 Vaidyanathan

building Mo, 1 of the socely known as "Sadgure Garden A & B Co- Place: Chennai IBE| Regn. No.: IBBUIPA-D0XIP-NO0A34/2019- 202001 2978

operative Housing Society Ltd.”, Being and Bearing Survey Mo, 191, 192,
Hizsa Mo, 1 & 2 of Revenue Villaga- Kavesar, G. B. Road, Thana (West)-
400 615 Dist. Thame. Area Admeasuring = 579 5q. Ft. Carpet Along With
Farking Space MNo. 22 Admeasuring 188 3q. Ft. Built Up Allotied In
Building Mo, 3

4 . [ ] [ ]
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Bank of Baroda
Regicnal Office, Bengalury Morth: 4th Floor, Vijaya Towers, 4172, M G Road,

Trinity Circle, Bengaluru=-360 001. Ph: 080-25584066 (Extn. No.: 362394/520)

AUCTION OF VEHICLES

Offars ana invited Treem pubbc for purchase of bakow meanlioned vehicles on “As is whara is”, “A5
iswhatis’, end “Whatewveriberaiz™ condiion

ERANCHMNAME: COX Town

1. Name of the Borrower: Srinath N

WVehicle Mo: KA DI NF 2089, Vehicle type: TOYOTAFORTUNER SIGMA 4
Year of manufacture: 2019
Reserss Price : Rs.28,00,000/- EMD : Rs. 280,000/

Bidding date ; 21.12.2021 @ 1AM,  Auction date:21.12.2021 between 11amto 1 pm

BRAMCHMAME: SANKEY ROAD
2, Mameofthe Borrower; DN PARAMESHWARA

Wehicle Mo: KAD4 AB 3821, Yehiclatypa: HYUNDAI XCENT CRDISX|0)
Yoear of manufacture: 2016
Reserve Price ; Rs.d,20,000i- END: Rs. 42 00d0/-

Bidding date : 11122021 @ 11AM,  Auchondate:1.12.2021 betwaen 11am o1 pm

ERANCHMNAME: EYATARANYAPURA

3. Hame of the Borrower: RAJENDRAN KUMAR
Vohicle Mo: KAD4 MW BS04,  Vehicletype: MARUTI SUZUKIEECOSSEATERWITHAC
Year of manufacture: 2018
Reserve Price : Rs.2,30,000:- EMD: Rs. 23, 00407-
Biddingdate: 21122021 @11 AN,  Auvction date:21.12.2021 betwean 11amto 1 pm

BRANCHMNAME: WEST OF CHORD ROAD
4, Name of the Borrower: DM RAGHU
Vehicle Mo: KA&0SMNAIBES, Viehicle type: MARUTI SUZUKI DEZIRE VDI
Year of manufacture: 2020
Reserve Price : Rs.6, 75,000/ EMD : Rs.&67,500/-
Biddingdate ; 21122021 @ 11AM,  Auctiondate:21.12. 2021 between 11amto 1 pm

ERANCHNAME: MOODLUPALYA
5, Hame of the Borrower: DHMESH GEHLOT
Vehicle No: KA4TMC TBE3,  Vehicle type: MARUTI SUZUKI SWIFT ZXI
Year of manufaciure: 2020
Reserve Price ; Rs. 6,25, 0:00/- EMD ; Rs.62, 504-
Bidding date : 21.12.2021@ 11AM,  Auction date:21.12.2021 betwesn 11am to 1 pm

BRANCHMNAME: SANJAYNAGAR
B. Mame of the Borrower: SADASHIV KUMAR
Vehicle Mo: KADJ4MR 2650,  Viehicle type: Maruti Suzuki ILTD,

Year of manufacture: 2016
Reserve Price : Rs.5,25.0:00)- EMD : Rs.52 500/- f W R y
Bidding date; 21122029 @ 11AM,  Auction date:21.12.2021 between 11amto 1 pm i 1 _ L] 1 \

[BRANCHNAME: DASANPURA
7. Mame of the Borrower; MR. MEHABOOE SAB MK
Vehicle Mo: KAD1AG 5258,  Vehicletype: TATAINDICAZEST XE QJET 75 PS BSIY
Year of manufacture; 2018
Reserve Price ; Rs. 3400000 EMD ; Rs, 34,0000
Bidding date : 21122021 @ 11AM,  Auction date:21.12. 2021 betwean 11amto 1 pm
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Vehicle Inspection: For 5L No. 1, 1L6& T: W's Phoenixz Ware House (@ vidyaranyapura, For 5L

No.2, 4&5: Ws 5A| KARUNAWare House (@ Ramsandra

Tirme of auction - 11 AMto 1 PM i ]

Earmest Money Deposit (EMD) - 10% of the reserve price by Banker's Cheque | Demand ; ] g . - ) )

Draft favouring Bank of baroda, Bid increase amount Rs. 3000/ _ LLLEE /™

Open auction Venue : Mis Phoenix Ware House @ vidyaranyapura

[mportant Terms and conditions of sale; 1. The vehicles menfioned abows will be Sod on A
|5 WHERE |5 and WHATEVER THERE 12" and “"WITHOUT RECCOURSE” basis gnd will not be

£ d
sold helow resarve price, 2, The interested bidders are pdvisad fo mey contect- 0B0-25011520
the concemed Cfficer atthe gbove detsils and may &lso visit Bank websile; wasw bankofbarcda.in 1
3. Sale shall be confirmed in fawaur of the purchaser wha has offered the highest sale price and i ]

shall be subject bo confirmation by the sacured creditor. 4. Bank rasarves the night fo cancal the
bad al any lime due fo any administralive reasons, deficiency and deviations in lerms and
condilions or any olher reasons. 5. INhe Succassiul badder faiks ko pay sals amaunt within 10 days

@ ®
fromm awclion dabe, the EMD paid shal ba forfeded. 6. Tha swecessiul biddar shall bear 1he charmes i
payable for Insurance, Registralion lee, elc., as per applicable laws in Slale. All bidders shall be I o
gerarmnsd 1o have rasd and undersioad tha lanms and conditions o sala and be Bound by them The i . | ®

intending biddars may contact Bank of Barada, above Branch, Bangabare at the abave mantionad
address foragcertaining te delails of wehicle and alzo for inspaction of property on he dabe xed
by the respeciive Branch

Date: 20011172021, Place: Bangalora Sdi- Authorised Officer
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Whilst care is taken prior to acceptance of | W I
advertising copy, it is not possible to verfy its i | | | e g JRU
contants. The Indian Express (P) Limited cannot N T B .
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